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Present :Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

M. T. MUSTAFA & OTHERS

vs. |
A & N ADMN.
For the Applicant : Mr. S, Ghosh, Counsel
For the Respondents : Mr. R. Halder, Counsel

ORDERLOral]

Per Ms. Bidisha Banerjee, JM:

Ld. Counsel for applicants seek liberty  to with‘draw the

present OA to challenge the rejection ordef of ‘Lt. Governor
ovefruling the decision of the commitfee which examined the
~legality of amended Recruitmeﬁt Rules.

2. Accordingly, the OA is disposed of as vﬁthdrawn with _the
aforesaid liberty. |

Consequently, MA also sténds disposed of.
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